nt>
12.07-1/2 Hrs.
Title: Regarding procurement of paddy by Food Corporation of India in Andhra Pradesh.
MR. SPEAKER: Now the House will take up the Zero Hour. Shri Yerrannaidu.
...(Interruptions)
MR. SPEAKER: | have allowed Shri Yerrannaidu to raise the matter. Please go back to your seats.
1208 hours
At this stage, Dr. Manda Jagannath and some other hon. Members

went back to their seats.

SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Speaker, Sir...(Interruptions)

s, Ygaw wwre fhe (dune) : orems wEigy, IR fFuH & WY B oY EE | WHR & I 4 IS 60 AN e A 9T &..L( &
3ur)

eqE HEled | YgdY gHG o, 9 dfed |
MR. SPEAKER: Nothing will go on record except what Shri Yerrannaidu says.
(Interruptions) &€, *

MR. SPEAKER: Please, Shrimati Renuka Chowdhury, | have called Shri Yerrannaidu. Shri Yerrannaidu, please ask
your Members to resume their seats. What is this?

...(Interruptions)

SHRI K. YERRANNAIDU : Sir, you have allowed me to speak. Why is Madam unnecessarily disturbing the
House?...(Interruptions)

* Not Recorded

MR. SPEAKER: Nothing should goon record except what Shri Yerrannaidu says.
(Interruptions) &€, *

SHRI K. YERRANNAIDU : Mr. Speaker, Sir, for the last one month, the Government of Andhra Pradesh has been
writing letters to the Government of India to intervene in the interest of the farmers of Andhra Pradesh. For the last
one week, the farmers are not getting the Minimum Support Price. They are in distress....(Interruptions)

MR. SPEAKER: Nothing, except what Shri Yerrannaidu says, should go on record.
(Interruptions) &€,*

SHRI K. YERRANNAIDU : Sir, the hon. Chief Minister of Andhra Pradesh met the hon. Prime Minister, the
Consumer Affairs Minister and the Finance Minister

Sir, he is writing so many letters to the Government of India. Even the hon. Minister of Consumer Affairs, Food and
Public distribution has visited Andhra Pradesh and has given a categorical assurance. ...(Interruptions)

MR. SPEAKER: Nothing should go on record except the speech of Shri K. Yerrannaidu.
(Interruptions) &€, *

SHRI K. YERRANNAIDU : Sir, even then, the Food Corporation of India has not acted so far, as per the assurance
given by the hon. Minister Shri Shanta Kumar. ...(Interruptions) That is why the farmers are in distress now. After
taking into account the ground reality, the hon. Chief Minister of Andhra Pradesh has written a letter yesterday to
the hon. Prime Minister and also to the hon. Minister of Consumer Affairs, Food and Public distribution requesting to
immediately accept all the demands as the farmers are in distress and there is no minimum support price. &€}



(fntenupﬁdns) It is the duty of the Government of India to provide the minimum support price to the farmers in India,
particularly in Andhra Pradesh.

* Not Recorded

Sir, the hon. Minister of Consumer Affairs, Food and Public distribution is aware of all the demands that the hon.
Chief Minister of Andhra Pradesh has requested. He is aware of everything. That is why the Government of India
should respond and accept all the demands posed by the Government of Andhra Pradesh. ...(Interruptions)

What are the demands of Andhra Pradesh? The hon. Chief Minister has mentioned about nine demands. The first
one is on procurement of rice at the rate of 10 lakh MTs per month from December, 2000. But the actual

procurement is only 3.80 lakh MTs as on 17" December, 2000.

Sir, major point is the demand to instruct FCI to accept paddy of Swarnamasuri (MTU 7029) and other similar
varieties like MTU 2077, MTU 2716, MTU 2067, MTU 5293 of paddy as Grade 'A', without insisting on length and
breadth ratio as assured by the hon. Minister of Consumer Affairs, Food and Public distribution and to procure the
above-mentioned paddy on varietal basis by relaxing admixture suitably.

The next point is to accept the above varieties of paddy meant for boiled rice also as Grade 'A'. But the local FCI
officials have refused to accept it. ...(Interruptions)

MR. SPEAKER: Shri Yerrannaidu, you cannot read the entire thing in the 'Zero Hour'.

SHRI K. YERRANNAIDU : Sir, the hon. Minister has given an assurance to procure the raw rice and the
Government of Andhra Pradesh is willing to take the same rice in PDS system. ...(Interruptions) The hon. Minister
has assured to take the boiled rice as Grade 'A’ variety. Now we are asking : As you have accepted the
Swarnamasuri rice for Grade 'A, why are you denying it for the Swarnamasuri paddy? That is our humble request.
The Government of India is aware of all the demands. The Government should reply to all those demands. | am
waiting for the hon. Minister's reply. ...(Interruptions)

SHRIMAT | RENUKA CHOWDHURY (KHAMMAM): There was an Adjournment Motion earlier on this subject.
...(Interruptions)

SHRI S. JAIPAL REDDY (MIRYALGUDA): Mr. Speaker, Sir, hon. Member Shri Yerrannaidu has raised a right issue.
...(Interruptions)

MR. SPEAKER: Nothing should go on record except the speech of Shri Jaipal Reddy.
(Interruptions) &€ *

SHRI S. JAIPAL REDDY : Sir, my only problem with this is that a right issue has been raised by a wrong Party and
a wrong Member. ...(Interruptions)

DR. S. VENUGOPAL (ADILABAD): Sir, what is this? This is not correct. ...(Interruptions)

DR. MANDA JAGANNATH (NAGAR KURNOOL): Sir, we are totally condemning Shri Jaipal Reddy's statement.
...(Interruptions)

SHRI S. JAIPAL REDDY : Sir, my only point is : The vote of the TDP must be where their mouth is. ...(Interruptions)
SHRIMATI RENUKA CHOWDHURY : Yes. That is right. ...(Interruptions)

SHRI S. JAIPAL REDDY : Sir, at the beginning of this Session, our Party tabled an Adjournment Motion on the very
same issue. The TDP did not vote with us. | am only placing the facts on record. It is for them and us to explain this
position to the people. ...(Inferruptions)

SHRI RAM MOHAN GADDE (VIJAYAWADA): Sir, it is highly objectionable. ...(/nterruptions)

SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): There were different reasons for that. We are the supporting Party.
...(Interruptions)

* Not Recorded



DR. MANDA JAGANNATH : Sir, the Congress Party had other intentions. That is why we have not supported their
Motion. ...(Interruptions) The Congress Party is not for the farmers.

SHRI K. YERRANNAIDU : Sir, those things are different. ...(Interruptions)
SHRI S. JAIPAL REDDY : Sir, in the same House this very important issue has been raised. ...(Interruptions)
MR. SPEAKER: Shri Jaipal Reddy, Please come to the subject of the farmers' issue.
...(Interruptions)
DR. VIJAY KUMAR MALHOTRA (SOUTH DELHI): It is highly objectionable. ...(Interruptions)
MR. SPEAKER: Madam, how can you speak like that, while sitting in the House?
SHRIMAT | RENUKA CHOWDHURY : This is the practice here.
MR. SPEAKER: You have been practising that.
...(Interruptions)

DR. VIJAY KUMAR MALHOTRA : Sir, he is only interested in deriving political mileage, and he is not interested in
the farmers' issues. ...(Interruptions)

MR. SPEAKER: Nothing should go on record.
(Interruptions) &€*

SHRI S. JAIPAL REDDY : Mr. Speaker, Sir, be that as it may, the issues raised, though belatedly, by Shri
Yerrannaidu are absolutely correct. | represent Miryalguda, which is one of the biggest rice bowls in the country. |
would like to ask this Government whether they want to reduce the farmers to the status of beggars.

Sir, this Government, in spite of assurances offered on the floor of the House, offered by the Minister to the people
at Hyderabad, has not been able to organise procurement of paddy at the minimum support price. The market rate,
as

* Not Recorded

| said before, is more than Rs. 150 less today in Andhra Pradesh than the MSP. This is a fact of life. | do not know
how the problem can be addressed. | am not saying that this is peculiar to Andhra Pradesh; it is a problem that is
affecting the kisans in many parts of the country including Punjab and Karnataka.

Therefore, | would like to relate myself to the farmers all over the country. This Government is anti-kisan. My friend,
Shri Shanta Kumar, is very generous with his words, but is extremely parsimonious with his package. He is not
prepared to take any initiative in the matter. It is not a party issue and, therefore, | want all the B.J.P. members, the
NDA members, to give expression to their conscience. They are not voting here.

MR. SPEAKER: Please understand that they have given notices. Prof. Ummareddy Venkateswarlu, if it is on the
same issue, you can also associate with Shri Yerrannaidu.

...(Interruptions)
=t eraw (HE aRa (W3 9e) (e qeIgy, I8 g9 d & 9ard €, e Aifed (a1 8, e S8 &1 wara el 1 I8 fFami o1 wara 2l
&€ ( =)
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PROF. UMMAREDDY VENKATESWARLU (TENALI): Mr. Speaker, Sir, today my colleague, Shri Yerrannaidu, on
behalf of our Party, has raised a very important issue, that is, about the distressful condition of the farmers in
Andhra Pradesh because of the fall in the prices of almost all the commodities, particularly in the case of paddy and



rice.

Sir, | do appreciate the concern and solidarity expressed by Shri Jaipal Reddy on this issue. At the same time, right
from the beginning, | would say that he is concerned over getting political mileage out of this whole issue, which is
condemnable. He said that we did not support the issue when they raised it in the beginning of the Session.

Though it is a right issue, since it has been tabled by a wrong Party, to put it in his own words, the entire House has
condemned that. They wanted to get political mileage out of it, and they never wanted to get remunerative prices for
the farmers. ...(Interruptions)

MR. SPEAKER: Nothing should go on record.
(Interruptions) &€, *

PROF. UMMAREDDY VENKATESHWARLU :Sir, for the past fifty years the Indian farmers have been watching the
performance of the Congress Party in regard to their contribution towards agriculture. It is this party which is
responsible for the deteriorating standards of agriculture and for bringing the status of agriculture to this condition.
They must feel ashamed of it...(Interruptions)

MR. SPEAKER: | cannot call anybody's name without notice.

PROF. UMMAREDDY VENKATESHWARLU : Sir, Shri Jaipal Reddy with all his literary acumen at his command
had been saying that he was the hardware of the Non-Congress Parties and the software of the Congress Party.
His body belongs to the non-Congress Parties but what he is saying today is the version of the Congress Party.
Now, in spite of the assurances given by the hon. Minister in this House and in spite of his having visited the State
of Andhra Pradesh, none of his assurances has been carried out by the officers of the FCI till this point of
time...(Interruptions) Sir, there are four issues involved in it...(Interruptions)

MR. SPEAKER: Hon. Members, please take your seats.

PROF. UMMAREDDY VENKATESHWARLU : Sir, the Government agreed to procure ten lakh tonnes during this
particular season...(Interruptions)

* Not Recorded
st e T (MuTerien) o sree Aweey, o Wt g forn W) fiER @ W aga ik 218€] ( =aur)
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PROF. UMMAREDDY VENKATESHWARLU : Sir, the Government gave an assurance to procure ten lakh tonnes
of rice during the month of December itself. But in actual terms, only 3.8 lakh tonnes of rice has been procured as
against the assured ten lakh tonnes.

Sir, in regard to transportation of rice from the State of Andhra Pradesh to the neighbouring States it was assured
that five lakh tonnes would be transported from the State of Andhra Pradesh to the other neighbouring States. But
in actual terms, only 2.2 lakh tonnes have been transported.

MR. SPEAKER: Shri Venkateshwarlu, there are other notices as well.

PROF. UMMAREDDY VENKATESHWARLU : Sir, in regard to hiring of godowns, the Government of Andhra
Pradesh came forward with the proposal to keep at the disposal of the FCI godown facilities for five lakh tonnes, but
they have taken only two lakh tonnes.

Sir, what happened ultimately was that when we raised this issue on the 6t and 7" of December, the prices went
up. Before the 5™ of December, the prices were Rs. 500, on the 61 of December and 7 of December it went up to
Rs. 510/-. Then again on 8! of December, it went up to Rs. 530/- and on oth it went up to Rs. 540/- and they
reached the level of the Minimum Support Price. After that, due to confusing orders from the officers, the prices
again went down to Rs. 500/-. This is an alarming situation...(Interruptions) Instructions that are being sent out from
the Head office are totally different from the actions that are being carried in the State of Andhra Pradesh. This
state of confusion is resulting in a lot of distress for the farming community and they will have to be assured
...(Interruptions) The issues that have been raised by our hon. Chief Minister would have to be addressed by the
hon. Minister&€, (Interruptions) The hon. Minister must give an assurance to the issues raised by our hon. Chief
Minister and unless an assurance is given by the Minister to the issues raised by our hon. Chief Minister, the
farmers would not be able to retrieve the situation in the State of Andhra Pradesha€| (/Interruptions) Thank you.



SHRI S. VENUGOPAL (ADILABAD): There should be a categorical reply from the Minister...(Interruptions)
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MR. SPEAKER: Nothing will go on record.
(Interruptions) &€, *

SHRIN. JANARDHANA REDDY (NARASARAOPET): Sir, with your kind permission | would like to say a few words.
This is not an issue to tread political charges. | do not agree with it. But right from the beginning of this Session, this
subject is being discussed in one form or the other.

But, unfortunately, nothing is happening on the ground. Hon. Minister, Shri Shanta Kumar had assured this House.
When we went home we saw him on the

* Not Recorded

TV, along with Hon. Minister, Shri Dattatreya, assuring the people of Andhra Pradesh - at the instance of the Chief
Minister, or the Government, or the public, or the Members of Parliament - that he was going to order purchase of
ten lakh tonnes of rice at minimum support price. Unfortunately, nothing has happened. What happened to the
assurance then?

Sir, you are the Speaker of this House. You are from Andhra Pradesh. You know the plight of the farmers there.
Your area is a paddy-producing area. What is the point in the Minister going on giving assurances in the House and
nothing happening on the ground?...(Interruptions)

MR. SPEAKER: Now the Minister, please.

SHRI P.H. PANDIAN (TIRUNELVELI): Sir, we have to associate with the subject....(Interruptions)

MR. SPEAKER: How can | allow all the Members. | have called the names of those who have given notices.
...(Interruptions)

ST, Ygaw gHE (88 | oeuy HEley, IR-aR T8 waTe 9 W@l Bl 4€| ( =auE)

MR. SPEAKER: If I have to allow all the Members in the 'zero hour', we can take up only one notice today.
...(Interruptions)

3TeqE HElRd ;A A # aiferd|

&€} ( zaum)
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MR. SPEAKER: Shri Pandian, how can you raise any matter in the 'zero hour' without giving any notice? What is
this?

...(Interruptions)
1. YEgEY waTe f8F sy AEIey, fram & WY aR-aR grares) i w5 € e 81 &€ ( @aEm)
MR. SPEAKER: Nothing will go on record except the Minister's statement.
(Interruptions) &€, *
SuHtaT AFe, e iR "rdetie Razer w3t (st wia $ER) | s weea, At Ry off S s, 8€) ( =auE)ed @
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MR. SPEAKER: This is an important issue relating to farmers. You are not allowing the Minister to reply to it. What
is this?

...(Interruptions)
MR. SPEAKER: Nothing will go on record except the Minister's reply.
(Interruptions) &€, *
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MR.SPEAKER: Hon. Members, it is such an important issue and you are not behaving properly in the House.
...(Interruptions)
#f wiar $AR : o9 wae @ | &€|( aur)
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39 gy it wify g o ok uv ued & fee vy o= @<t 8 i)

MR. SPEAKER: Shrimati Kanti Singh, please go to your seat.
* Not Recorded

3T HEIG | 3T T B ¥ Bl 8, 98 918 7 BRY| 3nft amw gt fifeex wee &1 R 3 )
... (@ras)

MR. SPEAKER: Please go to your seat. You are not allowing the Minister to speak.

...(Interruptions)
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MR. SPEAKER: Nothing will go on record except the Minister's reply.



(Interruptions) &€, *
1230
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...(Interruptions)
MR. SPEAKER: Nothing should go on record.
(Interruptions) &€, *
MR. SPEAKER: Now, the hon. Minister.
...(Interruptions)
MR. SPEAKER: Mr. Minister, you may complete your reply.
...(Interruptions)
Ht wiar HHAR : oeme A, o W B g A 7Eed 7 ugeh a1d a8 Hia€, ( @@au)
a9 H USHRTAY B A=A 10 Wi ¥ 981 $Y 13 wiea |
...(Interruptions)

* Not Recorded

MR. SPEAKER: It shows how much interest you have about the farmers!
HHE B TR F TR Bt 3R F Remd T @ € 3R o g 7 w € ot B & 9§ Fun o 87

...(Interruptions)
MR. SPEAKER: Nothing should go on record.
(Interruptions) &€, *
3EUE HEled : HeH, 31U 48 Wgd, Wiiw| 3y geel ffireer &1 | g, T & a1 SRa|
&€, ( Zaum)
MR. SPEAKER: Please go back to your seat.
...(Interruptions)
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* Not Recorded

yeqE "Ry @ A9 S8 S|

MR. SPEAKER: Hon. Member, | am on my legs. Please take your seats.
...(Interruptions)

i A AR : 37EgE o, 3 WR¥ © HEIHA! AEIGd 1 &4 foral ol § W@d 98 W) A1 S A9 aiadid ggl # A gewl 9 di9-9R
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MR. SPEAKER: Nothing should go on record except the hon. Minister's speech. w4t sft f&ami & ar # Rard ¢ w &)
(Interruptions) &€, *
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MR. SPEAKER: What is this? If you do not want any reply from the Government, then | will ask the Government not
to give any reply. ...(Interruptions) When the Minister is giving reply, you are not allowing him to complete. What is
this?

...(Interruptions)

* Not Recorded

MR. SPEAKER: Nothing will go on record except what the Minister says.

(Interruptions) &€)*
MR. SPEAKER: Please take your seats.
MR. SPEAKER: Nothing should go on record except the Minister's reply.
(Interruptions) ...(Not recorded)

MR. SPEAKER: Mr. Minister, you may please address the Chair and not the Members.

...(Interruptions)
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MR. SPEAKER: Nothing should go on record except the Minister's reply.
(Interruptions) &€, *
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We are ready. a€|( =as=m)

MR. SPEAKER: Nothing should go on record except Shri Kharabela Swain's speech.
(Interruptions) &€ *
1248. hours
At this stage, Shri Priya Ranjan Dasmunsi and some other
hon. Members left the House.
MR. SPEAKER: | called Shri Swain to speak.
(Interruptions) &€, *
MR. SPEAKER: Nothing should go on record except Shri Swain's speech.
(Interruptions) &€, *
MR. SPEAKER: This will not go on record.
(Interruptions) &€, *
MR. SPEAKER: Nothing should go on record except Shri Swain's speech.
(Interruptions) &€, *
1250. hours
At this stage, Shri Somnath Chatterjee and some other

hon. Members left the House.
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